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T2 feeet, 6 94, 2026

FT.3M. 1183(37).—Fra T ALHT 7, T TATHAT AfA=d, 1956 (1956 FT 48) (Sr& za® za
TETA I<h ATSTHAT Fgl TAT ) il 1T 3F T ST (1) o Tl ST 6T T2 AT TLH 5 G2 Tieag
T TSN HATAT 6T ATIG=AT HEAT F1.37. 4291 qr@ 23/09/2025, ST AT & TSI, FATETI,
AT 11, @0 3, ITEE (i) H TR it T off, FRT g 17 % Tea1 f5r # Ring Road & .41, 8.48 &
.71.20.46 TF & LM TSHN & HHIT (FATETHA / T AT T T4, 1S, AT, Tae 3T T/
& TorT 39 Stferg@=aT & 3uTag At § A TaE S T TSI Fed & ST ST 1 =Joorr 7 of ;

S ITh SATEEAAT T 1T Ih AT il &7 3F T ITETT (3) o ref 1 arira "28.11.2025 Fl "aT5H=
At sfeaT &k "Regeam st # yrida T w3 o ;Saf em gt # 8RT 347 F J8d qE7
AT ITH g2 &, o 92 o= T 3T & 3aaT St=a =9 7 A & @,

T | ITTAFTET 7 36 SATATHIH T 97T 39 AT STLTT (1) F ATEL H, Feg (T TLRE FT AqAT
R T e;

qA: AT, el TLRTT, TAT ITIAFRTT T 3h AT ITH T AT 9T 3T IF ATAAH T &m=T 39
T ITETT (1) BT T&T ATRAT T TN FLA g, TG HTIUIT FIAT g 196 3<h AT § A< H T (A<
ST o forT st R ST =R ;

1636 GI/2026 (1)
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ST T, el TLHIY, I ATAAAH 0l 1T 3 AT STLTT (2) F AL | T AT FAT g Toh
TH ATIGEAT o TSI § THTAA T, I AqIAT | AT i a9t Aeea i & 4 grae areafeas &7 9
Feal T TR § Afgd gr Srus |

AL
fag™ T=T % veT S # Ring Road % f6.#t. 8.48 & f%.#1.20.46 ¥ forg ssier &Y st arefY s<=mw
gfga srar aa==T e fAam

T &7 AT g S =7 9T qeAT

EICED TToT AT qR AT TEr | g f i ¥ T &he EEn Raag
e (BRI H) =R T ATH

1 2 3 4 5 6

T HT AT HAX

e T ATH: AT

1 203 IGEil AEATEH T TETTH 0.0081 |[we=T =Tedt , T
LEE] EICEUEERCTER
o e =radt

HTEATT oTES] $aTT
BIEEEGREE]

2 205/2887 IGEL EIEICIREHRED 0.0042|[sr=aT fig aws
o AFH HE

3 2099 IBELl F 0.2836|[FaTed /Tfer qXaT
T f&ig for
TS foar =7 gEA
e

4 2177 GEl Fior 0.0051|[@aTed #fers iz

FHTY, O, foar
T amefie erat

5 2675 IBEl 3}"@ 0.0189 ﬁwﬁgfﬁm
e i, g T
O T T,
et 7T o
freMea o, T
st 7, foar B
T, FAT O oA
REIERSEMEEETIR]
AT AT Oty 92T
efter gaTe g faar
TRity W g,
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FLEAT 29T Ot T
STET T

6 2715 IGEl Fo 0.0738|[xTeax fig foar
NEEGIESEEAR
[ECEIRREEARGI
=T fig, foe
BIREMEIREECICE]
T

7 2715/2870 EEL T 0.0331|[xraea fiig faar
foraert 3=t ot
RECIEES
2715/2870

8 2887/2899 EEL EIEICIDECHRED 0.0014|[F==T7 g o<
GEED EIEIECRREFS

e T AT @R

9 14 IGEl ATATEH T TETTH 0.004|[xT7eaw foig foar &=
IEEAREIRZRIT
T Tt qava
wEdl, AT FA
O Feor IRIET oA

10 16 IGEil ATATET TETTh 0.0045||fareT ermt , T Toa7
KEE] ot foaT TwHeEE
AT, ATA TZTGL
foravas =Terdt foar
e o = terdy
TISTHTAT 3T T o
A TGS, S
=rerdT foar foraeaT
ey

11 771 IGEl AATET TETIE 0.005|(gf¥arer FATT oraT
KEE] IREUEEERERIE]

o 7T g, amear
AT 9T 35T AT
TETE, AT AT
o FaEer =Te,
AT AT af
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T foar gaea g,
TTraTer ereor foaT
ZEae 9T, AMEE
iz foar =ff wry wiw

12

790

0.0034

[ERGERIERIDEc:T
o= foaT s o

UEEIKIGHE K|

13

966

0.3561

ETTH AT T5H
ToaT e w2 uTe
] 7T AT werea
TTE, WIATH 4T Tt
HREEERIEER G
MERECIRICERIES
EEIKIRIESR LI
ghRer e
T 3L AL, TAH
e e foer v
herer g, @eud s
T e 9 S| TS
, HT T It
qTEd |, NG THTT
IEEIERGIRREES
ST FATT et
oA FwTe , AT
TAATT TAT AT
JAATE , iAar 4T
T T T, 3uT
AT Tt AT

FATY , AT FAT
foqT arerax &g

Total

0.8012

[T. H. NHAI/PIU/PATNA-2/Dighwara-Sherpur/LA/3.]

NOTIFICATION
New Delhi, the 6th March, 2026

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

g A HET, ATaF

S.0. 1183(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and

Highways, 4291 Dated:23/09/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of Ring Road in
the stretch of land from Km. 8.48 to Km. 20.46 in the district of PATNA in the state of BIHAR;
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HILT T TSIA . AHTYTL

both dated 28.11.2025 ; under sub-section (3) of section 3A of the said Act;

specified in the said Schedule should be acquired for the aforesaid purpose;

And whereas the substance of the said notification has been published in "Times of India" and "Hindustan"

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Ring Road in the
stretch of land from Km. 8.48 to Km. 20.46 in the district of PATNA in the state of BIHAR

|State: BIHAR

||District: PATNA

SI. No.

Survey/Plot
Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

1

|

|Taluk: Maner

|Village: Sherpur

1

203

Private

Residential
Branch Road

0.0081

Mathura chaudhari ,
gopal choudhari , shiv
choudhari pita
chitaman choudhari ,
Mos akhju kubar , joje
dipan singh

205/2887

Private

Residential
Branch Road

0.0042

Achhewar singh vald
phulchand singh ,
Inder Singh vald
Sakkash Singh

2099

Private

Agriculture

0.2836

Bakaast malik Suresh
kumar Singh pita
Ramjanm Singh,
Jhulan Rai pita late
Dukharan Rai

2177

Private

Agriculture

0.0051

Bakasht Malik
Amrendra Kumar ,
Kunal , Pita Ram
Ashish Sharma

2675

Private

Agriculture

0.0189

Gorakh singh pita
julumhari singh, Yadu
rai pita Raghunath rai,
Acche lal rai pita
vishundev rai, Ram
bharosa rai , pita trihi
rai, Daroga rai pia
nabab rai , vishwanath
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singh pita Ruplal
singh , lalpari devi
Pati bharat singh ,
Naval kumar singh ,
Sunil kumar singh pita
late bharat singh ,
sharswati devi pati
ram brosha rai

2715

Private

Agriculture

0.0738

Rameshwar singh pita
late Ambika singh,
Raj kumar singh pita
late Ambika singh ,
vishwanath singh pita
Ruplal singh , shiv
narayan rai pita vrij rai

2715/2870

Private

Agriculture

0.0331

rameshwer singh pita
late ambika singh ,
shivarani devi pati
rameshwer singh
2715/2870

2887/2899

Private

Residential
Branch Road

0.0014

Kuldip singh vald
lalbihari singh

Village: Khaspur

9

14

Private

Residential
Branch Road

0.004

Rameshwer singh pita
late Ambika singh,
Raj kumar singh pita
late Ambika singh,
Ganga prasad pita late
Navaratan mahto,
Sudhir kumar pita
krishn murari sharma

10

16

Private

Residential
Branch Road

0.0045

Vidha sharma , Ram
ishwar sharma pita
Ramshevak sharma ,
Lal bahadur kahaar
pita Chhathu kahar,
Shivnandan chaudhari
pita late Birju
chaudhari , Rajmali
devi pita late mohan
chaudhrai, Jaikishun
chaudhari pita
shivnandan chaudhari

11

771

Private

Residential
Branch Road

0.005

Haribansh kumar
sharma pita abadh
bihari singh, Ram
swarup singh pita
nathuni singh , sharda
devi pati uday sankar
parsad , sunil kumar
pita devvansh
chaudhari , soni
kumari pati rajiv
ranjan , govind kumar
pita indrdev singh,
gopal sharan pita
indradev shrma ,
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anhirudhr panday pita
shree ram panday

12 790 Private Agriculture 0.0034||Bisundayal rai urf
Vipin pita Prayag Rai

Village: Balua

13 966 Private Agriculture 0.3561||Purshotam Narayan
Pathak Pita Radhe
Saran Pathak , Faagu
Rai Pita Mahadev Rai,
Motiram Devi Pati
Ramchandra Rai ,
Tribhubhan Rai Pita
Govind Rai chhabila
Rai , Pita Harihar
Rai.Ramishwar Singh
, Pita Jaigovind Singh
, Ranjit Kumar Pita
Ram uttar Rai , Ram
Kumar Singh Pita Late
Kailesh Singh,Sahipat
Rai Pita late Ram
Janam Rai , Seema
Devi Pati Ranjan
Yadav , Nagendra
Kumar Pita Vrigunath
Singh ,Supriya kumari
Pati Vivek Kumar ,
Manisha Talvaar Pati
Ravi Talvaar , Sunita
Devi Pati Ravi
Bhushan , Usha
Agarwal Pati Sudip
Kumar , Ravish
Kumar Pita Baleshwar
Singh

Total” 0.8012||

[F. No. NHAI/PIU/PATNA-2/Dighwara-Sherpur/LA/3D]
SHAIKH AMINKHAN, Director
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